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Member to try to link the two things
together. The project has been includ-
od 1n the Fifth Plan,

SHRI SURENDRA MOHANTY
Where® Your statement does not
show 1t There are only two ferfihiser
plants, one at Talcher and ancther at
Paradeep.

SHRI VIDYA CHARAN SHUKLA
If the hon Member will bear with me,
he will get all the information 1 am
gomng to give cll the information I
have already given the information in
the statement about the two prcjects
that the hon Member ment.oned
About the third project, namely the
Paradeep Fertiliser Plant, about which
Shr1 Pamgrahi  asked I Lave said
that that has been provided for in the
lump sum provision for thc fertiliser
plants that has been made in the Fifth
Plan, and the Paradeep Fertiliser
Plant has been includeg in that, and
we have taken sfeps 1o establish that
Therefore, there 1s no question of
laying the foundiion and not taking
up these things As I cud these are
going on in the general way cf deve-
lopment of our country and establish-
ment of the vital sector prujects They

. have nothing to d> with by elections
or genera!l electiois which may  be
held here ind there, ang we do not
know whethar and when these vill he
held when these projects are con-
ceived

Shitting of Office of Hindustan Paper
Corporation from New Delu to
Calcutta

#128 SHRI MUKHTIAR SINGH
MALIK Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state

(a) whether there 15 any proposal
under consideration of Government
to shift the officeg of Hindustan Paper
Corporation from New Delhi to Cal-
cuita; and

(b) §f so, the reasons and the
amount likely to be spent thereon?
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THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI B P.
MAURYA) (a) Yes, Sir

(b) A statement 1s laid on the ‘fable
of the House

Statement

The Board of Directors of the Hin-
dustan Paper Corvoration, after due
consideration of merits and cemeiits
of altermative locations ol the head-
quarters of the Corpoation in Delln,
Calcutta and elsewhere, has cecided
that the balance of advantage Les 1n
shifting the headquarters to Calcutta
which would enable the Coiporation
to be in closer touch with its new
projects, most of which are expected
to come up in the North Eastern region
of the country on account of lurge
concentration of forest resources in
the area and to mamtarm close and
continuous Lnk cith the major n ichi-
nery manafacturers and eng reering
industry locatei in the neaibv c¢g on

The mmtiul exp21diture 1rivolved 10
shifting of the headqiarters 1. espeet-
ed to be ofl-wet by hiring  cheaper
office arcommodatidn 1n Calc {te and
saving on travelling expenses of the
ofhcers due to the journey~ Letweew

the  headyuarter office and project
sites becoming shorter

SHRI MUKHTIAR SINGH MALIK
The reasons given Ly the hon Mims-
fer for <hifting the Hindustan P iper
Corporation from Dellu to ¢ alcutta
alter three veals are 1arv Crael, very
disappointing and un understaniable

MR SPEAKER Better ask jyour
question then

SHRI MUKHTIAR SINGH MaLIK
In view of the fact that i1t had teen
functioning here for three jears, 1
want to ask whetner 1t 15 a Govern-
ment or a gaur-ment.

v g-fres agavacid
MR. SPEAKER' Ask your guestion
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SHRI MUKHTIAR SINGH MALIK:
The conditions in Delhi  are more
tavourable. Calcutia would be very
costly, and they have not looked 1o
the convenience of the 300 members
of the staff. ([nterruptions) Why do
you intervene? You may take it to
Calcutta or somowhere else or Mos-
cow, I do not mind. Let me ask my
question,

They have not looked to the con-
venience or the hardships of the mem-
bers of the staff or the educational
facilities of their children. The
school year starts i January there,
but in Delhi it starts m June. What
will happen to the chidren of the stafi?
Housing conditions or better 1 Celhi.
Fans and electricity are not pirovided
in Calcutta, whereas in Delhi these
are provided by the house-owners
themselves.

Looking to these things I want to
ask the hon. Mimster whether this
Hindustan Paper Corporation 1S being
shifted to Calcuita because of the
whims and convemence of a single
man, i.e., the Chairman of the Corpo-
ration, who has been in the service of
Thapars for the last 30 years, and
whether it is a fact that he has been
drawing Rs. 3,000 remuneration secret~
ly from Thapars whose headquarters
are in Calcutta?

MR. SPEAKER: Flease do not make
an allegation against a gentleman who
is not in the House, without giving
proper notice to the Speaker.

SHRI MUKHTIAR SINGH MALIK:
What 1s the trouble with you?

MR. SPEAKER It is not a debating
hour. I am just waiting for your
question,

THE MINISTER OF INDUSTRY
AND CIVIL SUPP.LIES (SHRI T. A.
PAI): It 15 rather unfair on the part
of the hon. Member to lay a charge
against a public sector executive which
he will not be able to prive. I a
decision is taken to shift it from here
to anywhere clse, it will not be done
for the convenience of any one parti-
cular individual. When the Hindustan
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Paper Corporation came into existence
it did not have a factory of its own.
The first factory it toock over was the
one at Mandya which was a sick unit.
For the first time in the Fifth Plan,
it has taken up new projects for exe-
cution, one in Kerala and 3 in the
north-~eastern reglion—! in Nagaland
and 2 mm Assam. From the point of
view of convenience of execution of
these schemes in time and to ensure
betler management, if a decision is
necessary it will be iaken tp see where
the office should be shifted. In doing
80, certainly the human aspect of ihe
employees’ difficulties will be taken
into congideration and we shall not
allow anybody to suffer.

SHRI MUKHTIAR SINGH MALIK:
May I know whether the projects to
be started in Assam have got clear-
ance from the Public Investments
Board and whether such projects are
going to be starteq in other parts of
the country as well?

SHRI T. A. PAI: These three p10-
jects——1 in Nagaland and 2 in Assam—
have been included m the Fifth Plan.
The clearance by the Public Invest-
ments Board depeads on the project
report being considered by them.’
Land has been acquired in Assam
and we are trying to see that the pro-
jects come into existence., That a
project has not peen cleared by the
Pubic Investments Board does not
mean that the proj ¢t will not come
up. It is a question of formslity
which has to be gone through.
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SHRI T. A. PAIL: 1 entirel; agree
that the shifting of the oTice {irom
one big city to anothwr by2 city by
itself does not solve the problem. But
the employees’ vroblem of their chil-
dren’s education also has to be taken
into consideration when the offices are
snifted to smaller places.

SHRI R. S. PANDEY: The Board of
Directors of the Corporation have

taken a decision to shift tho
office from Delhi to Calcutla.
Is it not true that they have

taken into consideration the
development of the eastern part by
establishing the paper industry with
the forest resources and other things
which are avalable there? Befgre
the decision was taken, have they
given proper thought to the acite ge.
commodation problem in Calcuts go
far as the employces who are gong
there are concerned?

SHRI T. A. PAIL: ‘I'ne decision has
not yet received the confirmation of
the Government. As a matter of fact
we have to see what would be the best
method of getting the schemes exe-
cuted, whether 1t is necessaty to shift
the registered office or whether the
executives that we are going to ap-
point for each of the projects should
not be charged with the entire res.
ponsibility of nwilding up the projects.
We feel, all these considerations should
be taken into account vefore a £inal
decision is taken.

SHRI MOINUL HAQUE CHOU-
DHURY: In view of the fact that al-
tost all the new projects which Gov-
ernment have undertuken in the pub-
lic sector are eoming in the eastern
sector of the country. namely, Assam
and Nagaland and the Government
has also decided ebout other projects
coming up in Tripura and Manipur,
In view of the fact that all these pro-
jects are coming up in the eastern
region, namely, Assam. Tripura, Manl.
pur, Nagaland, and a1l the forest re-
gources are there, and since the Gov-
ernment has agreed that it should be
shifted from Delhi because of the
proximity it will have to the resour.
ces as well as to the sites of construo-
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tion, why have it in Calcutta. not 1n
Assum, particularly when the Asssm
Government has made a representa-
tion to the Government of India that
if you shifi the office please do so in
Assam, not only the siles will Le at
your disposal but you wiil be warking
very near to forest resources that are
available there?

I have not understood this prefer
ence to Calcutta in place of Delhi. It
is only saving a few rupees in the air
fare of the officers. It will not give
any efliciency to the work. Mav L
therefore, request the hon. Minister
to kindly consider shifting of this
office somewhere ;n Assam?

t
» West FON. MEMBER: Shillong,

AN E

1 MOINUL HAQUE CHOU-
SHwRY: It may be Shillong. I have
no objection. I may point-out deny
that there are a lot of vacant houses,
not in occupation. and there are good
schools and colleges and central uni-
versity for the children of the emplo-
yees.

SHRI T. A. PAI: Ultimately, the
Central office of the Hindustan Paper
Corporation will be concerned only
with the planning and overall adminis-
tration. For each project, whether in
Assam or in Tripura or anywhere else,
including in Kerala and, perhaps,
possibly, in Madhya Pradesh, there
would be an admimstrative office. I
suppose, the satisfaction of all the
regions would be met that way. It is
not necessary that the central office
should be located in any one parti~
cular area.

SHR] INDRAJIT GUPTA: The only
new protects that I understood the
hon. Minister to sty have been cleared
are. two in Assam and one in Naga-
land. .

An IHON.
Tripura.

MEMBER: Ancther in

SHRI INDRAJIT GUPTA: Nothing
is mentioned hers.
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Wherever you may locate your head-
«quarters, that will be judged by its
performance later on. But in view of
the acute shortage of paper, may 1
know whether any other projects, y.ar-
.ticularly, 1n Meghalaya, Mampur,
Tripura and North Bengal which 1s a
-very backwarq area are under consi-
deration or are you confining oniy to
two projects in Assam and one in
Nagaland?

SHRI T, A. PAI: There could be a
project iIn West Bengal, two small pro-
jects in Manipur and a project in Tri-
pura has been ordered for survey by
the Planning Commission. There 1s
also a possibility of a big project in
Madhya Pradesh, in Bastar, Eackie
project costs about Rs. 100 oelhj 4%
way of capital cost. Theret .jores by
first problem is to see that thesegre. OY¥
projects are tied up and they » tnre€
brought into exstence ss quickly as wé
can. ({Interruption) Whntever has
been cleareed and inclvded 1n the Fifth
Plan has not Lecn kept in cold stor g
It is a question of tim -

SHRT INDRAJIT GUPTA  Alter
All, the projects coulq be of different
sizes big. medium and small. Do they
all cost Rs 100 crores cach” Why not
go in for smaller projects also?

SHRIT, A. PAI: A very large num.
ber of smaller paper projects have been
licensed for re.cycling  agricultural
waste and all that in duferent parts of
the country. They are Lkely to be
hrough* into existence with an expec.
tation of 80,000 tonnes of production
in the course of a few years,

Industrial Complex near Chhatrapur,
Orissa

*129. SHRI ARJUN SETHI. Wil
the Minister of ATOMIC ENERGY
be pleased to refer to the reply given
‘1o Unstarred Question No. 1272 on
20th November, 1974 regarding setting
up of an Industrial Complex by
“Indian Rare FEarths Limited near
Chhatrapur in Orissa snd to state:
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{a) the steps wo far taken by Gov-
ernment for setting up the Industrial
Complex near Chhatrapur, Orissa;

(b) whether u consortium of firan.
cial institutions has been constituted
to undertake the execution of works
on the project; and

(¢) if so, the broad features there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARN SHUKLA): (a) to
(c¢). The proposal for s tting up
an Industrial Complex near Chhatre-
Ruar based on beach sand minerals is
under the achive consideration of
CGovenment

SHRI ARJUN SETHI: On an
erlie  occassion, replying to the
we.dion reforred  to here, the hon.
Prime Minister has stated that preli.
minary steps are being taken by the
Company regarding acquisition of land.
consulianey  arrangements and pro-
vision of infrastructure facilities In
this context, may I ask whether at
least the acquisition of land and
consultancy arrangements have been
done and §f o hrw soen thiv come
plex ig coming up®

SHR!I VIDYA CHARAN SHUKLA®
The acqusition of land has taken
place, We hav' alo  engaged  the
consultants for undertaking this pro.
ject, The hon. Member will see that
we have made some progress in ihis
matter.

SHRT ARJUN SETHI: I would like
to know what will be the total
amount required for this project in
all itg totality-~for innvestment.

SHRI VIDYA CHARAN SHUKLA:
The feasibility report is still under
consideration, ang regarding the
financial aspects, I can say that, in
Phase | of the Complex, it is extimated
that the cost would be Rs, 32.30 crores,
including the working canital of
Rs. 2.15 crores. OF course, the foreign





